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PART-I

Notifications, Orders and Declarations by Haryana Government
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HARYANA GOVERNMENT
FOREST AND WILDLIFE DEPARTMENT

Notification

The 27th May, 2019

No. 1107-Ft.-4-2019/ 7330.— In exercise of the powers conferred by section 36C of the Wildlife (Protection)
Act, 1972 (Central Act 53 of 1972), the Governor of Haryana, hereby declares the area specified below as
Community Reserve namely the Shaheed Amrita Devi Memorial Community Reserve for the purpose of
protecting fauna, flora and traditional or cultural conservation values and practices:-

SPECIFICATION
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Shaheed Amrita Devi Memorial Community Reserve

17(8-00), 18(8-00),

19(4-18), 22(2-04),

23(8-00), 24(8-00),
25(8-00),

Khasra No. 220

Killa No. 10(8-00),
11(8-00), 12(8-00),
19(8-00), 20(8-00)

Khasra No. 221
Killa No.
3(8-00), 4(8-00),

District Tehsil Name of Village and Area in | Rectangle | Boundary
area Hadbast Number Acres Number
Fatehabad | Fatehabad Panchayat Dhanger 193 Kanal 194 East: Agriculture land
land Khasra No. 194 A | 18 Marla 220 of ?llrs/slnih,KSa;b'r
Killa No. 16(8-00), 221 Singh S/o Sh. Krishan

Kumar S/o0 Sh. Sohan
Lal agriculture land

North: Agriculture
land of Atmaram,
Dalip S/0 Sh. Sohan
Lal Manjhu and
Ramkumar S/o Sh.
Ram Partam Jangra

West: Boundary of
Village Bighar
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District Tehsil Name of Village and Area in | Rectangle | Boundary
area Hadbast Number Acres Number
Fatehabad | Fatehabad | Panchayat | 5(8-00), 6(8-00), South: Agriculwre

land 7(8-00), 8(5-18), land of Rohtash, Rade
13(3-08), 14(8-00), Shyam, Krishan
15(8-00), 16(8-00), S/o Sh. Narshi
17(9-06), 24(7-06),

25(8-00)
S.N.ROY,

Additional Chief Secretary to Government Haryana,
Forest and Wildlife Department.

57105—C.S.—H.G.P., Chd.




